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considering that and I will give the
House an answer when that is settled.

Shri Hari Visbnu Kamath: What
about the Demniands that will not be
discussed here?

Mr. Speaker: That would be scen
afterwards; not at this moment.

Shri Hari Vishnu Kamath: But jou
had promised us.

Mr. Speaker: 1f I had promised it,
it wouid ccme afterwards.
Shri Hari Vishnu Kamath: GCniy

two more days, or one more day after
the Finance Bill,

Mr. Speaker: Can I fix it just now?

Shri Hari
now.

Vishnu Kamath: Not

Mr. Speaker: How can I say tnat?

Shri Hari Vishnu Kamath:
direct the Government, they cun
accomnicdate. They cannot dictate
to Parliament like that, regarding
the duration of the Session.

If you

Mr. Speaker: Other ministries also
will be knewn when we guillotine as
to what ministriess Demands are
guillotined and whether any discus-
sicn can be had At that moment we
will see. !

12:31 hrs.
DEMANDS FOR GRANTS*—contd.

MiNisTRY OF EpucaTioN—contd.

Mr Speaker: The House willi uew
take up fuither discussion and voling
on the Demands for Grants under the
control of tiie Ministry of Education.
1 have 1o cezit the hon. Minister iur
his reply.

St ogEw W wEEw (3J99)
e AT . . . .
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The Minister of Education (Shri M.
C. Chagla): Mr. Speaker, Sir, the
Union Mimster of Education is in a
very peculiar position: not only has
he to answer to this House about his
own rn:sdeeds and the misdeeds of his
Ministry but also for the misdeeds.

Mr. Speaker: I might explain to
Shri Shastri further, according to the
information thal I have just now got,
tha! Shrimati Renu Chakravartty had
asked the Secretary that it might be
conveyed to me that she had no in=
formation tha: I had given him a
promise. Probably, the earlier Presi-
ding Officer. the Chairman, forgo: o
canvey it to Snrimati Renu Chakra-
vartty though 1 had clearly said when
1 left the Chair that Shri Shastri
- might be called. Therefore, that mis-
take has o.curred in this manner.

Shri  Mari Vishnu Kamath
(Hoshangabad): It might be rectified
by calling him now.

Mr. Speaker: Not now.

Shri Hari, Vishnu Kamath:
promise should be honoured.

The

I'Vlr.:Speaker: I will do that some
cther time..

Shri M. C. Chagla:  Sir, I was say-
ing that the Union Minister of Edu-
caticn is in a very peculiar position:
not only has he to answer for his
own .misdeeds and the ‘'misdeeds of
bis Ministry but also for the mis-
deeds -of all the States as also for the
shortcomings in the working of pri-
mary =3ucation, secondary education.
highey education and university =du-
cation although constitutionally he is
not vesponsible for any of these sub-
jects. - But I am glad that this is so.
because it ciearly proves the interest
that Parliament takes in education
‘and in’ view that it takes that educa-
tion should have an all-India com-
plexion and that guidance, supervi-
. sion and control for education should
" come from the Centre.

When the Minister comes here fur
these Demands and the Demands are
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scrutinised, they are looked upon as
an item of expenditure, like expen-
diture on any other subject. But my
suggestion to the House is that it
should look upon this particular itera
not -as an item of expenditure but as
cn item of investment. To my mind
the country cannot make any more
important investment than the in-
vestment in education. It is invest-
ment in human beings and no invest-
ment wil] be productive of greater or
better results than investment in
education.

What are the results that we ex-
pect from this investment? First and
foremost is the enhancement of hu-
man dignity. FEducation is not edu-
cation unless it teaches the indivi-
dual {hat he has dignity as a human
being. Then, education must also
result in the removal of superstitions
and prejudices and making it possible
to transform our present society intc
a modern and rational society.

Sir, the purpose of education is
twofold It is to transmit knowledge
from the past generation to the
future generation and in the expres-
sion “knowiedge” I include culture.
We have a culture which goes back
to thousands c¢f years and one of ihe
purposes of education must be and
should be thai the culture which we
have inherited from our forefathers
should he transmitted to the future
generation.

Education must also open up new
horizons. Knowledge is advancing
every day. Vistas are getting larger
and larger and the duty of education
must be to teach the student what
these new horizons are, what they
mean, what they are intended for.

If we wish to transform our society,
education should, in the first place.
be production oriented. The greatest
need of our country today is *'more
production and, I think, education
should put special emphasis on pro-
duction. '



10737 D. G.—Min.
Then. we must not forget that the
idea] that we have kept before our-
selves is the ideal of democratic
socialism. As I understand demo-
cracy, it is not merely the trappings
of democracy, not merely parlia-
mentary institutions, not merely
adult suffrage but the gpirit of demo-
cracy and there is no more important
aspect of democracy than equality.
Therefore education must emphasise
equality cf everyone before the law
and also equality of all human beings
in the eye of God. That is where
our secularism comes in. 1 always
consider that secularism is a part of
democracy because if we believe that
we are al! equal, irrespective of our
caste, community and religion, it
brings about a sense of equality.

Education must also bring about
nationa! integration. Our country is
proud of its many diversities and
education should teach the underly-
ing unity in this diversity.

Shri Maurya (Aligarh): Ban com-
munal institutions and do not en-
courage them, Communal institutions
should not be encouraged.

Shri M. C. Chagla: I entirely agree;
communal institutions should not be
encouraged in this country and I
always set my face against any and
every communal association.

Then, the object of education should
also be the pursuit of cxcellence. It
shauld seek out talent and give it the
best education so as to create leader-
ship for tomorrow. In this connection
may I say something about what my
hon. friend, Acharya Kripalani, said
yesterday? I have always looked
upon him not as a Member of the
Opposition but as an elder statesman
and I have always paid the greatest
respect to any observation made by
him. What he said was that we
should have an egalitarian society
and that our educatjonl system is not
building up an egalitarian society, I
entirely agree with him that our ob-
jective, our goal, our aim should be
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to create an egalitarian society; but,
2s I shall presently point out to him,
our object is to bring about an egali-
tarian society.

He also said that the poor cannot
get the education which the rich can.
Our objective in the Education Min-
istry is to see that the poor get the
same type of good education that the
rich get. My hon. friend, Acharya
Kripalani, will agree that even in an
egalitarian society there are talented
people and there are less talented
people. Talent is not unfortunately
equally distributed.

Talent is a rare commodity and, there
tore, I think our duty—and I look
upon this as the primary function of
education—is to find out talent and to
give: it the best education possible.
Talent is not the monopoly of the
rich. I think there is more talent
among the poor than among the rich
and we want to find talent wherever
it is and to give it the best educa-
tion.

Sir, I feel that my days are almost
over and we have to think of the
future. . . .

Mr. Speaker: No, no. He should not
think like that. Ome is as young as
one hopes and as old as one fears.

Shri M. C. Chagla: When one has
reached a particular age, one should
try to think of the future generations.
We must think today of the future
leadership of this country. The torch
that people like Acharya Kripaiani
lighted in the old days of [reedomn
struggle has got to be carried on and
we must find the people who will
carry it on that can only be dore
through a search for talent. 1t is
because of this that we emphasize
quality in education.

My hon. friend spoke about the
public schools. I wish he would visit
some of these public schoois as 1 have
done. The public schools in India are
not intended to create snobs. They
are not intended for people who flaunt
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what is known in England as the old
school tie. The public schools—and
they are a few; there are about 200
public schools in the country—are in-
tended to give the best education pos-
sible, I agree they are a few and in
these schools we try to place talented
youngmen drawn from every strata
of society who are given scholarships.
We make it possible for these young-
men to go and get the hest education
that India can give.

Shri Vasudevan Nair (Ambala-
puzha): Shall we get the facts and
figures about that?

Shri M. C. Chagla: Yes,

Shri Bhagwat Jha Azad (Bhagal-
pur): Talented sons of officers, Min-
isters and M.Ps, should rule this coun-
try. That is the purpose of the pub-
lic schools. They are not for poor
persons.

Dr, M. S, Aney (Nagpur): May I
request that the hon. Minister will do
well if he gives the list of public
schools which he consider as the best?

Shri M. C, Chagla: I was coming to
it later. But I will give the figures
now if my friends want it. As re-
gards the public schools, this is the
position. We have today in India
22,000 secondary schools and 52 lakhs
children in the secondary stage and
as against 22,000 schools, we have
only 200 public schools, But this is
not the only scheme. We have got
some good residential schools and
we are giving them  assistance
through the aid of voluntary agencies
to raise the standards. Then, we have
the Central schools for the children
of Government servants who are con-
stantly transferred. A man from
U.P. may go to Madras or from
Madras to Bengal and the great prob-
lem arises for the children. In these
schools, the medium of instruction is
Hindi and English. We have 54 such
schools and we are going to have 33
more in the next year,
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Shri J. B. Kripalani (Amroha): Has
the hon. Minister got any figures
about the expense per student in these
schools?

Shri M. C. Chagla: Then, we have
the scheme for model secondary
schools. The target is that there
should be a model schoo] for every
district, I think, Shrimati Renu
Chakravartty mentioned that in the
old days there used to be zila schools
in Bengal and Bihar which had very
high standards and our idea is that in
every district there should be a model
school. That could act as a sort of
beacon light for other schools. I wish
We could convert all these 22,000
schools into the same standard. That
is not possible. But that does not
mean that we should not have a few
schools where the best training is
given to the most talented of our
children,

Shri Vasudevan Nair: The whole
problem is that in these public schools
You get only a particular category of
students. The poorest of the poor can
never get into these public schools.

Shri M. C. Chagla: That is not true.
I may point out to my friends that we
are giving scholarships to poor people
who go to these public schools.

An Hon, Member: How many?

Shri M. C. Chagla: We are giving
200 scholarships this year. I wish to
increase the  number.... (Interrup-
tion).

Mr. Speaker: Order, order.
should try to hear the Minister.

They

Shri M. C. Chagla: What is more
is that we are not giving any Govern-
ment  assistance to these public
schools. Not a pie of Government
assistance goes to these schools.

Shri J. B, Kripalani: That is worse.
That increases snobbery Lecause you
leave .it to their wits to run the
schools.



10741 D. G—Min.

Shri Bhagwat Jha Azad: This so-
cialist Government, in the name of
educational policy, is asking about the
model schools? He is provoking us
by telling us that 200 schools are not

enough.. . (Interruption).
Mr. Speaker: Order, order. There
are so many interruptions. I will

allow a few questions at the end.

Shri Swell (Assam-Autonomous
Districts): Whatever be our grievance,
we must give him Llhe courtesy of
hearing him.

Shri M. C. Chagla: I heard this de-
bate for 7 hours. I heard criticisms
without a single interruption from my
side,

Shri Kishen Pattnayuk (Sambal-
pur): You did interrupt me yesterday
while I was speaking.

Mr. Speaker: That interjecction at
one moment does not mean that he
should not be allowed to proceed,

Shri Kishen Pattnayak: We also do
it once in a way.

Mr. Speaker: The hon. Members
should listen to the Minister patient-
ly. I will allow some qucstions at
the end.

Shri M. C. Chagla: May I again
clarify the position of Government?
We do not want to create snobs. We
do not want to have pockets of orivi-
lege. But we do want boys of talent
to be given the best training this
country can give, For that purpose,
we wish to emphasize quality. If we
have good public schools . .. (Inter-
ruption). We try to give scholarships
to the poor people so that they can
study in these public schoois. It is
also our purpose to establish model
schools, if possible, in every district
in the course of the Fourth Plan,

Now, Sir, I think, the House will
agree with me here at least—it is &
question beyond controversy—that the
teacher must be the key-stone of the
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educational structure. The quality of
education must depend upon the
quality of the teacher, upon the dig-
nity and the status we give to the
teacher, upon the emoluments we
give to the teacher and, therefore, 1
will briefly point out to the House
what our policy is with regard to
the pay scales of teachers, Not once,
not twice but several times in this
House and outside, I have expressed
my greatest sympathy for the lot of
the teachers. I have said that they
are not paid according to the merits
or even according to the cost of liv-
ing index prevailing in this country.
I have said that in some of the States
really what they get is shocking, But
the House might well ask me that
sympathy js not enough. The teachers
want some public demonstration not
only of sympathy but of the action
taken by the Union Government,

May I point out what our policy is
with regard to this matter? It is im-
possible under the present circums-
tances to have a uniform pay scale for
the whole country. Conditions vary
from State to State. Even today, if
you look at the pay scales of ieachers,
they vary from State to State, But I
do feel that there should be a mini-
mum below which no teacher should
be paid and in that sense those States
which have not reached that mini-
mum should do something to bring
about that consummation. We also
feel that the ordinary salaries of tea-
chers should not be a part of the
Plan expenditure. The Plan 1s de-
vised for developmental purposes.
The ordinary pay of teachers should
be part of the ordinary administrative
expense of the State. And the
State must find that amount
just as it finds the salaries of its civil
servants. If dearness allowance is
increased for the civil servants, there
is no reason why similar treatment
should not be given to the teachers.
I think that this difference that has
been observed by the States between
teachers and civil servants ijs wrong.
I think that teachers are more im-
portant to the economy and polity of
\he itate than civil servants and
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there js no reason why the State
should look upon the payment to
civil servants as part of the ordinary
administrative expenditure but con-
sider the payment to teachers as

something  extraordinary or abnor-
mal.

Shri Nath Pai (Rajapur): May I
know what the hon. Minister is going
to do to persuade his colleagues to
accept this very revolutionary prin-

ciple? Otherwise, it will be a nice
platitude only.
Shri M. C. Chagla: 1 shall tell

my hon. friend what our proposal is.
I have been talking to the Chief
Ministers about this matter. They
must ask for greater subsidy from
the Centra] Government when the
Finance Commission js going round.
Just as they present to the Union
Government. This is our expenditure
give us so much more allocation from
income-tax or salestax or whatever
it is, likewise they should place
before the Finance Commission the
salaries of teachers also as part of the
administrative expenditure of the
State. But we are prepared to do
this that development plang should
provide funds for additional allow-
ances payable to teachers who acquire

additional  proficiency in  teaching
by taking courses  approved
by  Government. This would
be really developmental ex-

penditure; if the teachers’ qualifica-
tions are improveed, the Centre is
prepared to take the responsibility of
paying any additional emoluments
that might have to be paid to the
teachers, because that is not the ordi-
nary expenditure since the State puts
itself to the trouble of improving the
qualifications of the teachers and that
expenditure might be considered as
being outside the ordinary expendi-
ture and may be looked upon as
part of the development of that
State.
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Shri Sheo Narain (Bansi): May 1
know what the hon. Minister is doing
in regard to UP? He had given an

assurance when the strike was going
on.

Shri M. C. Chagla: I shall tell
my hon. friend what I am doing about
UP. I am very happy to find that
partly due to my persuasion, the
strike was called off, and the socialst
leader who was fasting gave up his
fast. I immediately wrote to the
Education Minister of UP that since
the teachers had called off direct
action he should do something and
announce something in the light of
the discussions which he had had with
me and the Finance Minister. I am
still waiting for that announcement.
After all, he is the Minister of Educa-
tion in that State, and not I, and the
responsibility is his. We have told
him that is, the Finance Minister and
1, what we can do, and what is the
extent to which we can go. It is now
for him to- decide.

=Y AT qiEq (WeT) ¢ Hew
AR TF qATH ST AT g |

weuw AgRed ;AN @t w31 S
@ T I qE ¥ AT gl

g1

Shri M. C. Chagla: Let me say that
we have done and what the Union
Government have done as far as the
teachers are concerned. First of all
we have established a National Foun-
dation for Teachers’ Welfare, At
present, we have collected Rs. 75 lakhs
and the target is Rs. 5 crores. Assis-
tance is being given from this fund to
teachers who are in need from 1964.
I might mention a fact to this House,
which has deeply touched me, and
which' T am sure will deeply touch
this House. During the last six months,
I have been getting Rs. 46 from a
teacher whose salary is Rs. 90 anony-
mously, and he has said that this
amount should be put in this National
Fund, That shows how big a  heart
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poor people can have. Here is a poor
teacher earning Rs. 90 giving every
month Rs. 45 and contributing this
anonymously to this welfare fund, so
that his fellow-teachers should bene-
fit from his contributions.

An hon. Member: What is his name?

Shri M. C, Chagla: I wish I knew
his name, but he does not even let his
name be known. The charity is real
charity as they say that your right
hand should not know what your left
hand is doing.

Then, we are giving these national
awards to teachers who are specially
selected. They come here every year
and receive the awards from the Presi-
dent, and they are very much honou-
red by the ceremony which takes
place.

The House also knows that we make
a contribution of 50 per cent for in-
crease in the emoluments of teachers,
but that has got to be within the state
plan.

I should like to emphasise what we
have been doing about the training of
teachers, which to my mind is perhaps
the most important aspect of educa-
tion. Unless we have trained teachers
and good teachers, we cannot make
any progress in education. Today,
there are about four lakhs of untrain-
ed elementary teachers in the coun-
try. It is proposed to clear this backlog
mainly by organising training through
correspondence courses. In 1965-66 it
is proposed to run these courses on a
pilot basis in the States of Assam,
Rajasthan, UP and Mysore. Then, the
backlog of about one lakh untrained
teachers at the secondary stage is
proposed to be cleared by correspon-
dence courses to be instituted in three
or four selected universities. The
universities of Delhi. Mysore and
Baroda have been selected for the pur-
pose. The selection of the fourth
centre for the eastern region is under
consideration. Then, I come to the
training of university-level teachers.
At the university level, the teacher-
training programme has been under-
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taken by some centres of advanced
study. The Mathematics Centres at
Bombay and Punjab University have
enabled teachers from the affiliated
colleges to get to the centres for a full
academic year to get acquainted with
the teaching of mathematics. Then, we
have have also got a scheme for the
training of technical techers. 9 selec-
ted institutions now provide facilities
for training of teachers for engineer-
ing colleges. Then, we have a scheme
of Summer Institutes which have been
a great succees. The Summer Institu-
tes organised by the University Grants
Commission and the National Council
of Educationa] Research and Training
in co-operation with the US Agency
for International Development have
for their objective the improvement of
the competence of the teachers parti-
cipating in the programme by enabl-
ing them to gain familiarity with latest
developments in their respective fields.
This is achieved through the use of
modern text-books including latest
curricular material, library equipment
and audio visual aids. A noteworthy
feature of this year’s programme is
that an institute for teacher educators
from teachers’ training institutes is
being organised with a view to give
them necessary orientation in the use
of new curricular materials in science
subjects.

13 hrs.

Then the University Grants Com-
mission has also been encouraging the
efforts of universities in order to or-
ganise summer schools, seminars, con-
ferences, refresher courses and sympo-
sia. Hundreds of seminars were or-
ganised in 1964. The programme
drawn up by the Commission envisag-
es assistance to universities to organise

about 180 such seminars during the
current year.
At the secondary school level, the

NCERT in collaboration with UGC and
USAID organised summer institutes in
which 625 secondary school techers re-
ceived training in various science sub-
jects. In 1964, 32 such institutes were
orgunised. The number is being
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increased this year to 78, 49 for school
teachers and 29 for college teachers.
So the House will see that we are do-
ing whatever is possible to improve
the quality of the teachers by giving
them as much training as possible.

I come now to the question of pri-
mary education. I am fully conscious
of the constitutional directive which is
to make education free and compul-
sory between the ages of 6 and 14 1
also realise that we are woefully be-
hind in carrying out that constitutional
directive. At present, we are working
for the limited target of 6 to 11, and
even that we hope to achieve at the
end of the Fourth Five Year Plan.

But may I say this, that what the
Constitution requires is education, not
merely sending children to school and
producing statistics’ before this House?
Therefore, it is necessary that the ele-
mentary education we give should be
education in the real sense of the term.
The expansion is so tremendous—as I
said there is a backlog of four lakh
untrained teachers—that we have not
the requisite trained teachers. Then
there is the difficulty of having proper
school buildings, It is no use my com-
ing to this House and saying that 50
million students are in primary
schools, Therefore, even as far as pri-
mary education is concerned, we have
now got to think more of consolidation
and quality.

But there is one unfortunate aspect
of primary education, to which I want
to draw the attention of the House.
Students enter the schools and some-
times in the third standard or fifth
standard they leave the schools. What
happens? Whatever they have learn
they forget. So that it is a total loss to
the country. Lakhs and crores are
spent on young boys and girls to give
them elementary education, and when
they have finished with their schools,
more often than not they forget what
they have learnt. Therefore, we have
decided that the most important thing
is to have a follow-up in the sense of
having libraries, in the sense of pro-
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ducing literature for neo-literates so
that these boys and girls should have
an opportunity. of reading and not
forgetting what they have Jearnt,

Dr. M. S. Aney: They should cul-
tivate the habit of reading.

Shri M. C. Chagla: We must in-
culcate in them the reading habit,
and give them the opportunity
for reading, the material for reading.
In Delhi—those who are interested

in this subject will be glad to
know—the Delhj Public Library
is doing a wonderful job. They

have a mobile van in which books are
taken to villages 23 miles round the
city. When I visited it, I was told that
whenever the van goes to these vill-
ages, a siren is sounded and hundreds
of people flock to this van and ask for
books which are given to them. There-
fore, the desire is there. But the
means are not available.  There-
fore, in the Fourth Plan we shall em-
phasise more and more the follow-up
action which js necessary in order to
keep our boys and girls literate, who
have been made literate at great cost
to the state.

The same argument applies to
social education to adult literacy.
Here again the problem is astronomi-
cal. I think over 200 million in this
country cannot read or write. I
think it is a shame and a disgrace;
it is a blot on the fair name of this
country.

Shri Kishen Pattnayak: On the
Government, not on the country.

Shri M. C, Chagla: 1 accept part
of the blame. But this problem can
never be solved unless there is parti-
cipation by the peoplé, unless the
people themselves feel that they must
join government in eradicating this
terrible evil. Here again, a lot of
work is- being done. But after an
adult has been made literate, there is
every possibility of his relapsing into
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illiteracy. Therefore, here also, as in
tne case of primary education, we
must have a follow-up action

Now I think my hon. friend, Shri
Barrow, mentioned when we were
talking about teachers: why don’t we
amend the Constitution so that the
Centre should take over the responsi-
bility of teachers and primary edu-
cation? My non. friend is a very
learned man. He knows his Consti-
tution. He knows it is not possible to
amend it unless the majority of states
ratify it. Even with regard to making
higher education a concurrent sub-
ject, so far only the Punjab Govern-
ment has agreed. It is impossible to
get the states to agree. It is no use
having an exercise in futility, think-
ing that we might persuade them to
accept it . . .

Shri Hari Vishnu XKamath: Have
the majority of states opposed it so
far?

Shri M. C. Chagla: Yes. Only Pun-
jab has agreed. Of the states which
have replied, everyone has said No;
others have not replied. If my hon.
friend can get me from the states an
assurance that the majority will sup-
port this, certainly we will take steps
to amend the Constitution.

Dr. M. S. Aney: I can give that
assurance on behalf of Maharashtra.

Shri Nath Pai: I am very glad to
hear that he speaks for Maharashtra;
normally ne speaks only for Vidarbha.

Shri M. C. Chagla: I am glad that
both Dr. Aney and Shri Nath Pai are
giving that assurance.

Shri Nath Pai: I said I am very
happy tnat Dr. Aney speaks for
Maharashtra; normally he speaks
only for Vidarbha.

Mr. Speaker: Even if all that as-
surance comes from all the members,
then too it has come from all the
states; the hon. Minister cannot be
satisfied with tne assurance of mem-
Lers
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Shri M, C. Chagla: 1 know all my
hon, friends will agree here and in
the Rajya Sabha which represents the
states. But I have received an offi-
cial communication. ...

Shri Maurya: We have already
committeq a blunder; now we must
nave a strong Centre and should not
depend upon the states.

Shri M. C. Chagla: But the Consti-
tution does not permit it. We can-
not change the Constitution that way.

I have received an official com-
munication from Maharashtra—Dr.
Aney and Shri Nath Pai will like to
know—saying that tney are opposed
to education being made a concur-
rent subject. They do not want it to
be made even a concurrent subject,
let alone a subject inthe Union List.
So I do not think they will be able
to commit that Government. If they
could. I should be very happy.

At fagzac waw (Arrar): w@-
T T AT FT OIST F

s Ho Ho AMAT: T WA
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Now, I should also like to refer to
basic education, That was the great
idea that Gandniji gave us in the
field of education. I agree, as Dr.
Zakir Hussain said the other day, it
has become a vast mockery. As I
understand basic education, it is this,
that education should be so organ-
ised, so oriented that it should give
an opportunity to a student to give
expression to his creative faculties,
that he should be able to produce
sometning which will be useful to the
locality in which the school is situated
so that when he leaves the school
having learnt to produce something,
he would be able to earn something
and adg to the total wealth of the
country. It is not necessary that in
every basic school you should only
have spinning. It depends upon
where the school is situated. Now we
are talking of an agro-industrial eco-



10751 D. G—Min.

[Shri M. C. Chagla]

nomy. Therefore, there is a much
wider field of selecting arts and crafts
for our boys and girls so that they
should be useful members of society.

Shrimati Gayatri Devi spoke of
rural schools. That is one of the
projects we have, of having a large
number of junior agricultural schools.
1 agree with her that wherea school
situated in a rural area, tne boys and
girls must be taught something which
will be of help to the farmers, to the
parents. So he or she should learn
about sowing, reaping, harvesting,
planting etc. and not get an educa-
tion which will be of no practical
use to him or her at all.

Shri Shree Narayan Das (Darbhan-
ga): What is the latest thinking of
Government about basic education?
Are you going to abolish it or keep
it?

Shri M. C. Chagla: I addressed an
advisory board meeting on basic
education a month ago and I declared
Government’s policy tnat we believe,
that basic education as I have ex-
plaineq it just now, should be an in-
tegral part of education and our edu-
cation should be production oriented.
It should not be purely formal edu-
cation as it was in the British times.
We are still suffering from that hang-
over from those days. We must teach
children the dignity of labour and
the use of their hands. If this is
basic education, I already said that it
would form an integral part of our
educational system.

Secondly education is to my mind
the crucial sector in the whole edu-
cational field, crucial for various
reasons. It is the avenue to univer-
sity and higner studies. If this sec-
tor is weak the higher education will
also be weak. It is crucial because
today most of the students who pass
the higher secondary education want
to go to universities. The result is
that there is tremendous pressure on
universities and colleges. That is
wny the standards of higher education
are falling and we want to relieve
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this pressure. We can only do this
by diversifying our education at the
secondary stage, providing terminal
courses whereby boys ang girls will
go and learn some vocation, some
trade and some profession which
would not make it necessary for them
to go to colleges and universities.
From that point of view secondary
education is extremely crucial.

One of the important things we want
to do in the next year and in the
years following is the introduction of
science in secondary scnools and if
necessary even in primary schools.
If this country wants to advance and
if we want to become modern and
rational the study of science is essen-
tial. If you study the history of the
USSR ang try to find out why within
a short period it hag made such a
tremendous advance in technology, it
is due to the fact tnat it has intro-
duceq science from the earliest stage
in the schools and it has tried to make
its children science-minded. There-
fore, we attach the greatest impor-
tance to science in the next year and
the years succeeding. For that purpose
we are strengthening science labora-
tories in our schools and we are try-
ing to make laboratory equipment in
India itself. We are setting up a cen-
tral science workshop with the help of
UNESCO which is being developed in
the NCERT department of science and
we are going all out in a big way for
training science teachers. I have al-
ready mentioned how we are doing
that. We are doing a great deal for
the production of science literature.
In this connection I should like to
mention that the CSIR and the Na-
tional Book Trust are collaborating
for producing science books in Hindi
and English and in the Indian lan-
guages for the children, simple books
which will instill into them the know-
ledge about outside things, teacn them
objectivity and observation and make
them interested in science. 1 wish
some of you would see some of the
books that are already produced.
They are first-class books, intended
for children. Apart from thig they
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are also helping the privtae pub-
lishers. Tne other day some private
publisher came and saw me and said
that they were producing first-class
science literature for children. Maha-
rani Gayatri Devi made a very inter-
esting suggestion about sending mo-
bile vans to teach science to schools
in the villages. I think it is a very
good idea and I will certainly pursue
it and see whether it is practicable,
[ do not see why we cannot nave at
least a pilot project for this purpose.
I think it is a very good thing if uni-
versities or science laboratories could
send a mobile van to the villages so
that the villagers could learn some-
thing about elementary science,

Shri Hari Vishnu Kamath: Why has
not a pilot project been started al-
ready?

Shri M. C. Chagla: 1 have heard
the suggestion for the first time yes-
terday. We have not worked on it.
It is a good suggestion and we shall
look into it. We have a scheme for
science talent scholarship. Here again
my friend Acharya Kripalani is here,
we find out talented boys in science
at the earliest stage and we give them
scholarsnip right up to the post-
graduate stage. We want to produce
talented scientists and look for tal-
ented scientists all over the country.

Shri Hari Vishnu Kamath: How do
you discover talent?

Shri M. C. Chagla: By examination,
by tests and so on. How does the
public know whom to elect for Par-
liament? . . . (Interruptions).

Shri Hari Vishnu Kamath: We stand
for election.

Shri M. C. Chagla: If people find
that my friend Mr, Kamath is talen-
ted, they send him to the House.

Shri Hari Vishnu Kamath: But I
have to stand for election, to contest
. ... (Interruptions.)

Shri M. C. Chagla: I have the ho-
nour of being electeg to the Rajya
Sabha.
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Shri Hari Vishnu Kamath: Next

time people will elect you to Lok
Sabha.

Shri J. B. Kripalani: What a mess
we are making, our legislators are
making!

Shri M. C. Chagla: Coming to the
pilot project for correspondencec
courses for secondary education and
the rather severe criticism of my
friend Mr. Barrow about it, it is again
a pilot project which is going to be
introduced by the Central Board of
Secondary Education in  1965-66.
50,000 students will take advantage of
this scheme. I dare say that there
may be boys and girls after leaving
the primary schools who cannot afford
to go to secondary schools. They
are earning. They can learn through
correspondence courses.

Shri Barrow (Nominated-Anglo-
Indians): That ise the only exception I
made.

Shri M. C. Chagla: 1t is merely a
pilot project and we will see how it
works before we expand it.

Coming to higher education, the we-
akest sector in higher education is
colleges. 85 per cent of our students
are in colleges and barring some not-
able exceptions, I must confess that
the standard of our colleges is very
poor. We have got to do what we
can to improve the standard of col-
leges. Only recently at my instance
the University Grants Commission
has revised the scales of callege
teachers and we propose to give
effect to it as soon as possible,

Shri S. M. Banerjee (Kanpur): Let
us have more colleges, The colleges
have now become like factories, work-
ing three shifts. The teacher has not
contact with the pupils,

Shri M. C. Chagla:
teachers pupil ratio is not what it
should be. To open new colleges
you must get proper staff and proper
equipment if you are teaching science.

I agree. The
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Shri Hari Vishnu Kamath: Abolish
capitation fees; it is black market in
education.

Shri M. C. Chagla: The most impor-
tant thing in higher education is tne
strengthening of post graduate depart-
ments. It is the post graduate de-
partment that gives the tone and colour
to the whole of education. If you
have a strong post graduate depart-
ment you have the nursery from which
you can draw your teachers or scien-
tists. They are the leaders of to-
morrow. The UGC recognised the
importance of post graduate depart-
ments and therefore they have start-
ed a scheme of centres for advanced
studies. Today there are 15 in science
and—my hon, friend Dr. Aney will
be glad to hear—I1 in humanities.
The idea is this. You find a parti-
cular faculty in a university.

You find that the standard is very
high. Then the University Grants
Commission gives every help to that
particular faculty, in men, material
and it getting visiting professors from
outside so that this particular faculty
in the university should attain inter-
national standards. Our nope is that
within a short time we will have all
our faculties attaining the interna-
tional standards so that our students
will not have to go outside for their
doctorates or degrees; they may go for
specific purpose; if we have the same
standards in these subjects ag English
or Americans universities nave, we
should be self-reliant as far as higher
education is concerned.

Then we also have correspondence
courses for higher students. As you
know, Delhi hag started a pilot pro-
ject which has been great success and
we have now a project for extending
it. T will tell you what the project is,
Whereas only 1,128 were enrolled un-
der this scheme in 1962-63, the num-
ber has risen to 1,930 during the year
1964-65, It is proposed to introduce
correspondence courses at three other
universities during 1965-66.
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Then I would like to say a word
about the New Delhi University which
is going to be named after tne late
Prime Minister. The Bill is already
introduced, and I hope it will soon go
into the statute-book. Although one
of the reasons for starting this new
university was to relieve the pressure
upon the old Delhi University, our idea
is not to make this university a mere
veplica of other universities.  Those
whno have been studying the modern
currents in education will know that
in England especially the new univer-
sities have been started with new idea
and concepts with new curricula and
with new methods of combining diffe-
rent disciplines, and therefore; in this
university we wish to give effect to
some of these new conception in edu-
cation,

Then—this will please Dr. Aney who
made a strong plea for humanities—
we are starting the Institution of Ad-
vanced Studies in Simla, and I hope the
inauguration will take place in Sep-
tember. As you know, our President
was gracious enough to give to us the
Rashtrapati Nivas in Simla; he said I
do not want to go Simla and has pla-
ced this building for use of the Insti-
tute of Advanced Studies.

Shri Hari Vishnu Kamath: Is it the
foundation-stone laying or the in-
auguration?

Shri M. C. Chagla: The building is
there, fortunately. But the present
idea is this. As regards the subjects,
though it is not finalised, it is proposed
that we will nave the following sub-
jects: philosophy and comparative re-
ligion, aesthetics and history of arts,
comparative philology and linguistics,
European studies, West and Central
Asian studies, Indian and Southeast
Asian studieg and mathematics. The
detailed project is being worked out
and we have every hope that tne insti-
tute will be inaugurated and will start
functioning sometime in September.

Then we also hope to have the inau-
guration of the Institute of Russians
Studies. When I went to the USSR
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I negotiated for this, beacuse it is very
important that we should have an ins-
titute of this character. I will give
you the reason why, I found that all
our Indian students who go to Russia
for the studies do not know Russian
and they have to spend ten to 12
months studying Russian before they
can study tne subject for which they
go there, If a student goes to study
minerology, he hag to stay there for
10 months studying Russian before
he can attend the course, Therefore,
this institute will serve two pur-
poses: one is the short course in Rus-
sian before the student goes to Russia,
and the other is, longer course of three
years where Russian language and li-
terature will be taught, Then we
have a scheme for cheap text-books.
There is an English scheme and an
American scheme, and now we have
also got a Russian scheme by which
college students will be furnished
text-books in technical and profes-
sional subjects at one-third their cost.

Shrimati Laxmi Bai (Vicarabad): I
am afraid the hon. Minister has utterly
forgotten about girls’ education.

Shri M. C. Chagla: I am coming to
that, Ag regards sports, the Kunzru
Committee’s report has been given
effect to. So, far, sports and physi-
cal education were in a chaotic state
in our schools. We have three
schools; the ACC, the National Disci-
pline Scheme and physical education,
and the students and the teacners do
not know where they are. We have
intergrated these and we propose to
give effect to it from July this year.
Practically all the primary schools will
be covered before the next acadernic
year. We are also going to have a
project for a sport talent hunt. Just
as we have a science talent, why is it
that we do not do so with regard to
sports? Why in the Olympics we
just got a gold award for hockey but
not for atheletics, and in other de-
partments of sports? We did not even
get a bronze award, Other countries
have been forging ahead: India has
great traditions of sport and atheletics.
The reason is that other countries
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have trained the children from the
yongest age so that when the student
reaches the age of 17 or 18, when he
can participate in international games,
he has had the training and that is the
project that we have.

Then I come to the question of
Hindi and the Indian languages, I
would like to point out what we have
actually done with regard not only
to Hindi but to Indian laguages. I
shall then deal with the criticisms
made by my hon. friend Dr. Govind
Das. For the propagation of Hindi,
the emphasis will be on the opening
of Hindi teachers’ training colleges in
non-Hindi speaking States; a provision
of Rs. 1 crore has been made for the
appointment of additional Hindi tea-
chers in tne non-Hindi speaking Sta-
tes; voluntary Hindi organisations
which have been doing very useful
work in propagating Hindi in non-
Hindi spzaking States will be liberally
assisted to extend their activities. It
is proposed to supply Hindi books as
free gift to school and college librar-
ies in the non-Hindi speaking regions
on a much larger scale,

Then, as you know, there is a
Hindi Directorate and there is also the
Commission for Scientific and Techni-
cal Terminology, Only recently I
have taken a decision to reorganise
botn these, so that they could function
more effectively than they have been
doing. and produce more literature
and show betlter results than they
have done in the past,

Then we have the scheme of scholar-
ships to students from non-Hindi
speaking States for learning Hindi at
the post matriculation stage, We
have decided to increase the number
of scholarshipg offered per year from
220 to 1,500. I think it was the hon.
Member Shri Rameshwaramand who
said that we have done nothing in the
matter of propagation of Sangfrk.
That is not correct.

Shri Shinkre (Marmogoa): He said
you nave done very little compara-
tively speaking, to what is being done
in regard to Urdu,
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Shri M. C. Chagla: May I now deal
with Hindi, Sanskrit and the other
Indian languages? Ag regards Sans-
krit, the scheme relating inter alia to
assistance to voluntary Sanskrit orga-
nisations, assistance to Gurukulas, pro-
duction of Sanskrit literature, award
of research scholarships to the pro-
ducts of tradition Sanskrit pathshalas,
financial assistance to eminent Sans-
krit pundits in indigent circumtances,
award of scholarships to the
students of high and higher
secondary schools studying Sanskrit,
publication of critical editions of rare
manuscripts, compilation and publi-
cation of catalogues of ancient manus-
cripts and also the all-India eloeution
contests will be continued. May I
just mention the figures? The provi-
sion for Sanskrit in the Third Five
Year Plan was Rs. 75 lakhs.

W AETAR AR G daw
wHET ¥ wepd &1 aar feafy 3
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In the Fourth Plan we are asking for
Rs. 245 lakhs. In 1964-65 we spent
Rs. 20 lakhs, and now we are asking
for Rs. 25 lakhs.
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As my hon. friend knows, the three-
language formula as accepted by the
Chief Ministers’ Conference, by the
National Integration Council and by
all educational authorities is this,
that in the south the three languages
the students must learn are Hindi,
English and their mother tongue. In
the north, the Hindi-speaking States
have this advantage that Hindi is the
mother tongue. Therefore, they must
learr. Hindi, English and another
modern Indian language. Now, Sans-
krit is a classical language which
students can learn over and above
these three languages, and we will
help them to learn it. But the three-
language formula is confined to two
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modern Indian languages and the
English language. In the three-langu-
age formula Sanskrit does not come
in. If my hon. friend will look at
all the decisions taken on the three-
language formula, he will find that
this was the three-language formula
accepted by the Chief Ministers, by
the National Integration Council and
by all educational authorities.

13.31 hrs.

[MR. DEPUTY-SPEAKER in the Chair]
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Mr. Deputy-Speaker: Order, order;
Questions may be put at the end.

Shri M. C. Chagla: We have recom-
mended to the States a composite
course in which Sanskrit can take
its place. We do not want to elimi-
nate Sanskrit by any means. After
all, it is the basis of almost all Indian
languages, and Sanskrit must play
an important part in our educational
edifice. But if you ask about the
three-language formula, this is the

three-language formula and no
other.
Shri Koya (Kozhikode): Are you

insisting on a south Indian language?

Shri M. C. Chagla: We would cer-
tainly advise the north preferably to
learn a South Indian language. But
the formula says: “a modern Indian
language”. It can be a South Indian
language or Bengali (Interruption.)

I now come to the criticism made
by my hon. friend, Dr. Govind Das.
He is never more happy than when
he is attacking me either in Parlia-
ment or outside. He always compares
my administration with that of my
predecessor always to my disadvant-
age. I have no objection to criticism.
1 think criticism is the life-blood of
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democracy. But criticism must be
fair. You must not wrench passages
from somebody’s speech or passages
from some report and base your
argument on it. What is the charge
against me, which he has repeated?
His charge is that I am not giving
sufficient encouragement to regional
languages or to Hindi and that I am
a great protagonist of English. Now,
Sir, all that I have said is—and I
repeat and reiterate it—that the
ultimate evolution of our educational
policy must inevitably be that the
medium of instruction in universities
will be the regional languages. But I
have also said that the translation
from English to the regional langu-
ages should be slow and careful be-
cause we do not want the academic
standards to suffer. I have also said
that in the development of regional
languages Hindi itself will develop.
I have also said that while we are
strengthening our regional languages
we must not weaken our link langu-
age or link languages. Today Hindi
is the official language and English
is the associate language. @ We must
not weaken these two languages. And,
when ultimately the time comes when
Hindi will be the only language, I
have said that English should still
continue as the second language, as
the language of science and techno-
logy, as the language of international
relations. This is not what I am
saying. This is not a new policy that
I have enunciated. Dr. Govind Das
seems to think that this is a great
departure from what the policy was
in the time of my predecessor. May
I refer the House to what I said in
this House on the 11th December,
1964? There I gave some qutations
from various educational authorities
ns to what was the policy laid down.
Dr. Govind Das referred to Dr.
Radhakrishnan’s report, and it is sur-
prising that he did not refer to this
important passage:

“English will have to continue
as the medium for federal busi-
ness till the provinces are ready .
for the change and the provincial
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educational institutions  have
spread the federal language ade-
quately........

English, however, must continue

to be studied...... Unable to
have access to this knowledge,
our standards of scholarship

would fast deteriorate and our
participation in the world move-
ments of thought would become
negligible. Its effects would be
disastrous for our practical life,
for living nations must move
with the times and must respond
quickly to the challenge of their
surroundings. English is the only
means of preventing our isolation
from the world, and we will act
unwisely if we allow ourselves to

be enveloped in the folds of a
dark curtain of ignorance.
This is not what Chagla said, this

what Dr. Radhakrishnan said in the
report on which Dr. Govind Das
relied.

But, Sir, that was a long time ago.
Let us see what the Official Langu-
age Commission says in its report of
1954-55:—

“In any case the trend has
been unmistakable in  recent
years and we have no doubt

whatever that a change-over of
the general medium from the
English language to the Indian
languages would come in our
universities progressively in the
near future; and we entertain no
misapprehensions as regards this
trend, provided complete and
satisfactory preparations are made
and the change is suitably phased
and graduated so as not to affect
academic standards.”

This is exactly what I have been
saying. Then we have the Kunzru
Commitee Report of 1957 which says:

“That the change from English
to an Indian language as the
medium of instruction at the uni-
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versity stage should not be

hastened.”

Then we come to the Committee of
Parliament on the Official Language,
in 1959. It says:

“The gradual replacement of
English in official work by Hindi
and the regional languages does

not mean severance of our ties
with English.”
The Chief Ministers’ Conference

was in 1961. This is what they said:

“The question of the medium
for university education was dis-
cussed at length. The tendency
of regional languages to become
the media for university educa-
tion, though desirable in many
ways, may well lead to the isola-
tion of such universities from the
rest of India unless there is a
link in the shape of an all-India
language.”

We have the National Integration
Council of 1962. It says:
“The Council considers that,
while generally speaking, the

replacement of English as medium
was thus an inevitable end which
should be actively pursued, every
care should be taken by univer-
sities to ensure that the transac-
tion is made without jeoparadis-
ing the quality of education and
after careful preparation.”

Then it says:

“The Council lays stress on the
importance of teaching English,
as a compulsory subject, whether
in any transitional scheme of the
adoption of regional languages as

medium of instruction, or even
after the replacement has been
fully carried out at a future

date.

And, Sir, I summed up the debate as
on page 6657 of the debates. This is
what T said:
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“The transition from English
to the regional languages must be
carefully phased and well pre-
pared. We must not be faced
with a situation where all univer-
sities will have regional languages
and we will lose our link langu-
age. Therefore, our link langu-
age should ultimately be Hindi.
But in the meanwhile, till Hindi
takes the place, till it is accepted
by the southern States, till it is
accepted by Bengal, English must
continue. Finally, even when all
this is done English must remain
as the international language, an
asset which we possess which we
should not throw away.”

Sir, I stand by every word of what
I said in 1964. And I think that has
been the view taken ever since Dr.
Radhakrishnan published his report.

Now, Sir, I cannot understand why
a study of English should harm the
cause of Hindi. In Egypt, they have
introduced English from the primary
classes; in Russia, they are learning
English......

Shri Kishen Pattnayak: Not study
of English, but English as a medium.

Shri M. C. Chagla: I have not said

so. I said that the medium will be
the regional language. But, as you
know, there are people who are

against English, and I was pointing
out that we cannot harm either our
regional languages or Hindi. Here is
Egypt. Has it affected their langu-
age because they teach English from
primary schools? Here is U.S.S.R.
Has it affected the Russian language
because they teach English?

Shri Kishen Pattnayak: They do
not have English as a medium.

Shri M. C. Chagla: I say this. There
is a section in the south which talks
of English ever, Hindi never. There is
a section here in North India which
says, Hindi ever, English never.
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Both are expressions of fanaticism.
They are totally opposed to the
spirit of our people and to the
‘necessities of modern life.

Let Hindi go forward as it must,
as the official language of India. Let
wus recognise English as the associate
language till the non-Hindi regions
are prepared to accept Hindi as the
link language; even then, English
must continue as a second language,
‘language of modern thought, of
science and technology, and of inter-
national relations. That, Sir, is the
danguage policy which I have been
enunciating, and which I place before
you.

Shri Maurya: Is there any place in
the Indian Constitution for English?

Mr. Deputy-Speaker: Order, order.

Shri M. C. Chagla: Yes, certainly.
QOur constitution says that we should
become a highly = educated, highly
scientific and highly technological
nation.

An hon. Member: Hear, hear.

Shri M. C. Chagla: Our constitu-
tion does not say that we should not
study English, French or German or
Russian. All that our constitution
says is that our official language shall
be Hindi. (Interruptions).

An hon. Member: Is there any
place for English in the Indian consti-
tution?

Shri M. C. Chagla: I say, yes. Eng-
lish will always have a place in the
educational edifice of our country. I
say this that if you abolish English,
our science and technology will be
retarded by 50 years.

Shri C. K. Bhattacharyya (Raiganj):
The constitution itself is written in
English.

Shri M. C. Chagla: Even today—my
ton. friend Shri Nandaji is here—
we all know that the resolutions of
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the National Congress are passed in
English. What is the use of saying,
abolish English?

Dr. M. S. Aney: You are living
under the influence of the English
language. We want you to throw
away that influence.

Shri M. C. Chagla: That does not
mean that we must not push ahead
with Hindi as our regional language.
All that T am asking for is patience.

Shri Hari Vishnu Kamath: English
is a window on the world.

Shri M. C. Chagla:
window of the world.
sad day if we, who have got this
asset throw it away when other
countries like Egypt and the U.S.S.R.
are having it.

Y TETTER RN - TR e
Y et & arg sleT 78 s

Shri Kapur Singh (Ludhiana): You
have spoken very well.

Yes. It is a
It would be a

Shri M. C. Chagla: I do not want
India to be Balkanised. I do not
want India to be broken up into so
many linguistic States. And, may I
assure my hon. friend Mr. Shastri
that the paramount consideration is
the unity of India?

ot ST ey oo farem
et @A aw & § w fegeww ®
A w1 swiasy af )

oY Ho ®o WAT: & HUAT WA
T wr & @ feREw w1 @uw
F@T £

ft gFmAIR aredr:  HONr ¥
W FY THAT TG W qHAL |

ot o TWE F o § e
& o7 FfET IR W ¥ aga A=
wiferrerTl a@v |
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it e fag faarht : (Foo) ¢
sl o2 fa¥ A 3w F @ wfrwa §
g

wft "o Fo TwEr: wfET F Y
fogem # o i @ @ @ T
g, A SER 99 a% am-fe 2w
I T F q@ qF w0 AR fERy
g JIY T[0T |

= AT ) : x|
@ F1EE T R &Y aw o e &
g HAA T AR S AE qgar
|TEY I I THFT A ART JET

. o0 T §ag (W)« Few Faw
qT 1 fewie & 1@ § A A awe
il

Mr. Deputy-Speaker: Order, order.
.. (Interruptions.)

Shri M. C. Chagla: My friend Mr.
Shastri says that English will conti-
nue so long as I am Minister. If the
unity of India is impeded by my
being in office, I am prepared to
throw up this office tomorrow. I am
not addicted to office or anxious to
hold it; but, believe me, what I am
doing, according to my light, is to
further the unity of India.

Shri Kapur
you.

Singh: 'We support

Shri M. C. Chagla: Time is getting
short. I have to answer a few criti-
cisms. I shall first deal with scholar-
ships. I would like to point out that
the number of scholarships have been
increased.

May I come to the C.SIR.? I
would like hon. Members to read the
report of the Reviewing Committee,
presided over by Mr. Mudaliar which
consisted of eminent English scientists
and the tributes which they have
paid to the C.SIR. I do not want to
go into the details, but I would just
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like to say a few words as to what
the C.S.ILR. has done. Then I have
got to deal with Mr, Pattnayak. This
is what is being done in the C.SIR

The research programmes in the
laboratories are being reoriented om
the basis of projects having relation
to national requirements in the
context of the development plans of
the country and the special needs of
Defence. The system of hierarchy
has been done away with. In order
to encourage young scientists, the
existing scheme for the grant of
merit promotion and advance incre-
ments is being suitably amended to
provide larger scope for scientists
being considered under the scheme.
All scientific posts in the CSIR
laboratories are selection posts.
Young scientists are encouraged to
participate in International Confer-
ence and Symposia abroad.

Also, the F.A.O. International Food
and Technology Training Centre has
been established at the Central Food
Technological Research Institute at
Mysore.

I would now like to refer to what
Mr. Pattnayak said, There is no justi-
fication whatever for a single criticism
that he had levelled in the course of
his speech and I shall presently satis-
fy him in that regard.

An. hon. Member:
be satisfied.

He will never

Shri M. C. Chagla: 1 would try to
satisfy him. He is a Member of Par-
liament, It is my duty to try. I hope
he will keep an open and fair mind.
Even if he does not say so, he will
at least feel that he is satisfied. Now,
the first question is this. He referred
to the question of shifting of the
Indian Institute of Biochemistry and
Experimental Medicine, Calcutta to
Kalyani. What has been done is that
land at Kalyani has been acquired
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with the approval of the Governing
Body a2s the present location of the
Institute at Jadavpur is too small and
the basic facilities of a proper animal
house and residential quarters for the
staff, particularly Class IV staff, can-
not be provided at Jadavpur. Apart
from that, the nature of the work of
this Institute is such that it should
not continue in a crowded locality.
However, until laboratory buildings
and other facilities are provided at
Kalyani, the Institute will continue to
function at Jadavpur and there will
be no interruption in its research
work. The Governing Body came
to this decision after the matter had
been thoroughly gone into by an
expert committee of scientists. Then,
the Reviewing Committee has sup-
ported the transfer to,Kalyani. That
is the first instance. The second one
was this. He made a very serious
charge and said that I have made some
Incorrect statement in the House with
regard to the expenditure incurred by
the Director-General about furnishing
his office. In the first place, that was
done before my time. Even so, look
at the answer that I have given:

“The hon. Member made a re-
ference to the Director-General.
I have heard about this and 1
shall lay a statéement in the Table
of the House. 1t is said that the
Director-General has spent a lakh
of rupees on furnishing his room.”

Note the expression.

“This is absolutely unfounded.
I have gone into the matter and
I have seen the figures myself.
For the satisfaction of my hon.
friend and also other hon. Mem-
bers of this House, T will lay a
statement on the Table showing
what was spent on furnishing the
room.”

In fulfilment of this assurance, a
statement was laid on the Table of the
House. If my hon. friend will look
at the statement, he will see that only
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Rs. 12,105 was spent on furnishing.
The rest was spent on civil works,
electrical, sanitary fittings and air-
conditioners in the CSIR building and
so on, How is this an incorrect
statement?

=7t fea qemmas - S o FET
a7 I F R | Q7 ag A & 97 |

=i Ho Fo AW : TATH dqT Ag 9T
& oF @ w9aT =T 9T @
Lo

=t o s 59 99 wh-
wafau fadiFgrar & @ @
qaTEe HI foarefenT & a § Fgrar )
o A Wi WY @ AfT

Shri M. C. Chagla: I am afraid, it

is impossible to convince my hon
friend.

Then the question of the age of re-
tirement of Directors was mentioned.
The Directors, whose names were
mentioned, were all in the employ of
the CSIR prior to the introduc-
tion of the orders about the
age limit of 65 years. These orders,
were passed with the approval of the
President, CSIR in January, 1963 on
the analogy of similar orders passed
by the University Granis Commission
in respect of University Professors.
So, since 1963, when the orders were
passed, there is no Director who has
passed the age of 63.

=t femm qeaEw - FT @Yo wo
Mo Ao & Tafaw AT F 71 Ty
AT E 7 ¥ MT § IO 0@
afedr

=t Ho ®o AN F Frar § fF
o TEfta dfeq sETETaTe g SHieT
e A @t I O fear a1 1 g W
1963 ¥ /@ gom & | IEF A% E
TARFTT 65 AW ¥ SURT FaRA o
W
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_[Shri M. C. Chagla]
" Then, as regards the appointment
of Dr. J. C. Ray as Emeritus Scientist
after his retirement from the direc-
torship of Indian Institute for Bio-
chemistry and Experimental Medicine,
Calcutta, the position is this. An offer
of appointment as Emeritus Scientist
was made to Dr. J. C. Ray after his
retirement as Director of the Indian
Institute for Biochemistry and Ex-
perimental Medicine, Calcutta, on
19th April 1964. The offer was made
on the 27th October, 1964 with the
condition that he could work at any
Institute of his choice except the
Indian Institute for Biochemistry and
Experimental Medicine, Calcutta. Dr.
J. C. Ray declined this offer. As a
matter of policy, Directors who are
appointed as Emeritus Scientists after
retirement are not placed in the same
laboratory for work. The reason is
this. If you had been the head of
a laboratory and if you later on go
and work there in a subordinate posi-
tion, it will lead to conflict of juris-
diction or lead to indiscipline. We had
a rule even before that if anybody is
appointed as Emeritus Scientist it
should be in any laboratory except
the laboratory in which he was work-
ing before. This is not something
new.
- tRra qr w78 mfEe w5
& A FiT W qreraTr oifady 9 Ay
o7y & ATST F G WA F7 #7
w7 a1’
Shri M. C. Chagla: I cannot carry
it any further.
Y TqA qzATa® : a1 T1E |
Shri M. C. Chagla: I shall deal
briefly with the Survey of India, be-
cause Shri S. M. Banerjee has not
only spoken about it but he has sent
me a special note that I should deal
with this. .
An hon. Member: There is a hun-
ger strike.
Shri M. C. Chagla: T hope my hon.
friend is not on hunger strike for the
Survey of India people.
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The position is this. First of all,
there is no assurance given to Par-
liament about the pay scales, Nothing
is pending with us. The second Pay
Commission did not in August, 1959
make any specific recommendation
regarding revision of scales of pay in
the Survey of India because the Sur-
vey did not put up its own case. But,
in September, 1960 the scales of pay
were revised on the lines suggested
by the Pay Commission for other
similar services. But, as we are find-
ing it difficult to recruit and retain
skilled personnel in the Survey of
India, we are considering the need to
revise further the scales of pay.
But, as there are some 230 different
categories, affecting 12,500 people, the
revision is bound to take time.

I am very proud of the Survey of
India. It will soon be celebrating its
bi-centenary. It is one of the finest
organisations that we have and I en-
tirely endorse what Shri Banerjee has
said. During the Chinese aggression,
the people from the Survey of India
were working at great _risk to their
lives.

Shri S. M. Banerjee: My point is
only this. In 1962 when this question
was replied to in this House, the then
Minister in charge of this department
Shri Humayun Xabir, said that he
will appoint some sort of committee
to revise the pay scales. He was one
with us that the Pay Commission has
not done justice to the Survey of
India People. My only request is
whether he will go through the vari-
our pay scales, compare them with
the scales in other departments, be-
cause they are doing much more im-

Shri M. C. Chagla: I have already
taken it up and it is now pending with
Finance. As I said, there are as many
as 230 different categories and it will
take time, But I can give this assur-
ance that I will personally look finto
it and expedite the matter. I cannot
do more than that.
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May I say a word about the Ar-
chaeological Department for which a
very handsome compliment has been
paid by the Reviewing Committee I
appointed, presided over by the emi-
nent archaeologist, Sir Mortimer
Wheeler? And this is what he says
about the Archaecological Survey of
India, and I suppose the House is en-
titled to know it:

“the Survey is on the whole the
most efficient, as it is certainly the
most  comprehensive, in the
world.”

As this compliment is coming from
an outsider,I think the House should
feel proud of our Archaeological
survey.

Shri Hari Vishnu Kamath: I am
sorry to interrupt the Minister. Is he
aware that in the New York World
Fair, in the Pakistani pavillion, the
excavations at Mohendo-Daro have
been referred to as 3,000 year old
Pakistani civilisation? I saw it last
year myself.

Shri M. C. Chagla: Before 1947 all
civilisation was Indian,

Shri Hari Vishnu Kamath: I am
glad to hear that.

Shri M. C. Chagla: I do not under-
stand how there can be a Pakistani
civilisation before 1947.

Shri Hari Vishnu Kamath: Write
and ask the Pakistan Government.

Shri M. C. Chagla: Then I come to
rural education. We are re-organising
the whole system of rural institutes.

Coming to women’s education, many
of the lady Members have emphasised
the importance of women’s education.
I am one of those who believe, and
deenlv helieve. that no soriety can pro-
gress unless women are educated.
Therefore. T am giving a higher pri-
ority to women’s education. We have
special s~hemes for women’s education.
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According to me, one of the main pro-
blems in the matter of women’s edu--
cation, to which one of the Members:
also referred, is that we cannot get
the women teachers to go to the villx
ages unless we given them houses.
Men are prepared to go and stay any-
where. But women, naturally, hesitate:
to go and live in outlying parts of the
country without the provision of ac-
commodation. Therefore, we are giv-*
ing top priority to the construction of
staff quarters for our women teachers:

A reference was made to Banasthali
in Rajasthan, I have visited that in-:
stitution. I think it is one of the finest:
women’s institutions that I have seemw
anywhere and we are seriously con-
sidering giving it the status of a deem-
ed university. Every help that we can
give to this institution will be given. :

'

One word about our cultural rela-
tions. We have negotiated an agree-
ment with USSR which covers a wide
field in the realm of education, science,
music, sports and others in the various
exchanges for the period covered by
this agreement. We are also about to
negotiate cultural arrangements with
the East European countries and with
France.

14 hrs.

The ICCR has been doing very goad
work. We had the Indo-Arab Sympn-
sium last year. We are proposing *o
have a South East Asian symposium
this year. We realise how important
South East Asia is to our safety and
to our se-urity. So, we should have
greater cultural contacts with the
South East Asian countries. There-
fore, we are having a symposium on
South East Asia.

Then, we have the Azad Memorial
Lectures. Last time, we had the
Dire-tor-General of the UNESCO, a
very eminent person. giving the ‘e
tures. We heve also a stheme of the
Nehru Award. somewhat like the Nobe}
prize.
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[Shir M. C. Chagla]
This award will be given every yeav
ta the person who has made the
greatest contribution to international
understanding.

Shri Hari Vishnu Kamatk: No
Nehru Memorial Lecture?

Shri M. C. Chagla: There will Le
cne lecture delivered. We will have
very eminent jury which will he
above party. That jury will select the
person who has madc the greatest con-
trioution to international! understand-
ing in the year. He will be paid a
lakh of rupees and he will deliver on:
c¢r two lectures.

1 have appointed a Committee to
review all the Acadcmies and the
ICCR. I would like to draw the at-
tention of the House to orie important
#hing that the ICCR is doing. You
will find it on page 130 of the Re-
port. This is of great importance to
my mind and I wan! to explain this.
¥t is said here:

“The Council continued to
. maintain and support Chairs of
.Indian studies in Australia, Iran
and Yugoslavia and the isit-
ing Professor of Slay Studies in
India. The three Cultural Lec-
turers of the Council stationed in
Trinidad, British Guiana and
"Surinam have  continued their
useful work of teaching Hindi
" and giving lectures on different
“aspects of Indian culture. The
Council continued its subsidy to
the Hindi Lecturer at the Uni-
versity of Rome in Italy”.

At s ST T A
w=Y Y A wvew § T W Fitaw F AR
¥ wrfeee-diae # fe qv g 7 #n
ag o & fir =9 wifew ¥ feame-feam
# TgaE O F FTOr =00 NG A AW
qa 2 fear ?

=t o Fo FmAT : M G fagw
T | Y@ ¥ 78 gaT g s 98T
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iR AT IR F i mag
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WRIT 9 qA 1 FIS A a7 qaqd ar
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e ar fF svd g A €
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S o ST e 5w Fifaa
9 B = F s F 1 w1 T e
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K9 TF 97 AT 323 WY HR CF
AW 1368 WA @A A 1 Wy
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FHAAT AT § |

ot vt et 9 R T @ e
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FUH T HEET § ?

5 qo Fo AWAT : WA Y TH

X 5 @¥ AR sawEr #@ oFW @
FFAT )

= TEMAT AR . GER TG
T FTH F7 2 |

Shri M. C. Chagla: I come to the
last points, namely, the question of

national integration. We have ap-
pointed an Education Commission.
‘There was some criticism about the
Education Commission. May I say
that this appointment has received
plaudits from all over the world! We
bhave received assistance from the

UNESCO which has said that this is
the only country which has appointed
a Commission of this character and
which is reviewing the whole of the
educational field through one body.

Shri D. C. Sharma (Gurdaspur): It
is something unique.

Shri M. C. Chagla: It is something
unique, as Prof. Sharma says. No
country has done it. The educational
world is awaiting its report because
it will be of great importance. Some-
body said: Why do we want to have

VAISAKHA 3, 1887 (SAKA)

of Education 10778
foreigners for national integration?
Why §hould we not take the advice
of eminent people from the United
States, USSR and France?

Shri Hari Vishnu Kamath: Edu-
cation transcends national barriers.

Shri M. C. Chagla: Quite so. It
transcends or should transcend na-
tional barriers.

Now, about All India Educational
Service. I am very happy to tell the
House that the Rajya Sabha at the in-
stance of the Home Minister unani-
mously passed that Resolution. That
shows that Parliament realises the
importance of the unity of India.
There was not a dissenting voice when
this Resolution was put to the Rajya
Sabha.

Then we have the All India In-
stitutes which are to my mind doing a
great work for national integration.
Our IITs, engineering colleges, our re-
gional teacher training colleges, our-
management institutes, our staff col- -
lege at Hyderabad and the Institute
of English at Hyderabad, our Centljal
Universities which are four at pre-
sent—all these are getting professors
and students from all over India and-
they are thus helping in national in-
tegration. This means that we -are
having mobility of students and pro-
fessors. 'This is one way of maintain-
ing the unity of India. UL

Then, preparation of text books.
That is another important way we can
bring about national integration. We
are preparing text books particula.rly
in History written from the Indian
national point of view. These text
books will be sent to the different
States who will be requested to trans-
late them into regional languages.

1 spoke about mobility of teachers
and students. The University Grants
Commission has a scheme whereb.y
teachers are invited from othe:r Uni-
versities to go.and lecture to different
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[Shri M. C. Chagla]

universities and—thig is very  im-
portant/Zwe  are giving  special
scholarships to students who, from
one part of India go to universities
in different parts of India. A stu-
dent from Madras who goes to
Bengal or Delhi is given a special
scholarship so that there will be
greater contact between North and
South and East ang West.

ot wETET qest ;S egEt §
IF I W W eEaEta ¥ =R

&t Ho Fo WATAT : F&T | ¥ o
ST TG |
I have taken a longer iime than...

8hri Swell: One small question,

Mr. Deputy-Speaker: I cannot al-
Iow any mori questions (Interrup-
tion). I can allow only three or four
gQuestions.

8hri Swell: One small question. I
did not interrupt.

Mr. Deputy-Speaker: Yes, Mr.
Swell.

8hri M. C. Chagla: In winding up,
I want to say that I have taxed the
patience of the House and I am
grateful for the patience with which
hon. Members have heard me.

Shri Swell: I want {5 know from
the Hon, Minister of Education whe-
fber the personnel, a section of the
Ppersonnel, of the Indian Educational
Gervice will also be drafted to the
teaching posts in universities and col-

feges.

Shri M. C. Charla: The presant
otheme is that it will have two
grings—administrative and technical.
€ shall be very hapoy if we can also
fav- educational posts. It is a mat-
Ser of negotiatinns ‘between various
@iates and ourselves. The matter is
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not finalised. But certamnly I  will
bear this in mind and pass it on to
my friend, the Home Minister.

Dr. M. S. Aney: I have made a
commitment here that I shall under-
take to get the consent of the Maha=
rashtra state. But my understanding
was that the matter related to pri-
mary education. If the Central
Government is prepared to bear all
the expenditure for the same, I shall
make a commitment to approach the
Maharashtra Government to get their
consent.

Shri M. C. Chagla: I was only talk-
ing of the Sapru Commuttee’s report.
That was about higher education

sft wETEhT e I 1965
F IR FAAT A AT FAET TV
Ty gy 7 5= F @ & s
¥ g "o i Al F STER 38
FRET 9T R & o frer s S
fr 17 wwarew gra fdfe At =
U T o 7 FT @ g AR e A
e 7 R ) famfa o F ogwd
fae 1 #mewr § 5 faen W=t @1 o
FHET wrd Fo o5t 5 ooy faen
Wk g T Fema i a
forat @ ? FAT IR AN T L
gaar sfavara a1 fF ag 1 Aar fuig
FWarE@ea I WA foEm
g7 ? T WFT FT FRAL AT FIA HF
Y AT ST g5 ¢

wft Ho Wo WNAT : AZ TV WIGHY
aew & @ fF D e AT AR
ey ¥ o Ty oA T T Ay
arag ¥ AT I aTfT F AT TP K/
I e B2 grEv oy faa LAY
@ AvE TT 8ITWR &9 7 fRar w1y A
Afafes 787 * far | B o #3
Fx aH T 3
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th:i 8. M. Banerjee: Une more [Need to restore Modhera—
question. ;i:lrya Mandir” and Sidhpur ‘Rudra
hal”, i :

Mr. Deputy-Speaker: No  more archaeological gems of

questions. We have taken 1} hours
over this.

Shri S. M. Banerjee: Just one

question.

Mr. Deputy-Speaker: No; ycu
have spoken, Shri Banerjee. I am
very Ssorry.

Shri S. M. Banerjee: That day also
T spoke only for five n‘.:nut_:es.

Mr. Deputy-Speaker: Have I to
put any cut motion to the vote cf
the House separately?

Shri Narendra Simgh Mahida
(Anand): My cut motions to De-
mands Nos, 16 and 17.

Shri Sarjoo Pandey rose—

Mr. Deputy-Speaker: You have

spoken, Shri Sarjoo Pandey.

Shri S. M. Banerjee: He has not
spoken.

Mr. Deputy-Speaker: No more
questions. I am very sorry. Am I
required to put any other cut motion
to the vote of the House separately?

Shri S. M. Banerjee: No. 83 re-
garding teachers’ salaries.

Mr. Deputy-Speaker: I put to vote
cut motions Nos. 28 to 32 to Demand
No. 16,

Cut motions Nos. 28 to 32 were put
and negatived.

Now cut
No. 17.

Mr. Deputy-Speaker:
sotion No. 37 to Demand
The question is:

“That the Demand under the
head ‘Archaeology’ be reduced
by Rs. 100.”.

Gujarat. 3N]
The motion was negatived.

]s'Mr. Deputy-Speaker: The question:
“That the Demand under the '

head ‘Ministry of Education’ be
reduced by Rs 100.”.

[Failure to increase

the emolu~
ments of the teachers,

(83)].

The motion was negatived.

Mr. Deputy-Speaker: I shall now
put all the other cut motions to the
vote of the House.

All the other cut motions were put.
and negatived,

Mr. Deputy-Speaker: The question.
is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper” . . .

Shri Hari Vishnu Kamath: You:
must read those amounts. What 1s
the total? How much we are grant-
ing, we must know.

Mr. Deputy-Speaker: They are on
the or der paper. I will have to-
make the calculations, deduct wuuse
that have been granted. That wuu
take time. The question is:

“That the respective sums not
exceeding the amounts shown
in the fourth column of the
order paper, be granted to the
President, to complete the sums.
n~cessarv to defrav the chaigus
tha: will come in cours: of .ay~
ment during the year ending the
31st day of March, 1966 1n res-
pect of the heads of demands en=
tered in the second column there-
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of against Demands Nos. 15 to
21 and 118 relating to the Minis-
try of Education.”
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DEMaND No. 19—BoTANICAL Survey

“That a sum not exceeding
Rs. 27,54,000 pe granted to the
President to complete the sum
necessary to defray the charges
which will come in course of

The motion was adopted.

[The motions of Demands for
«Grants, which were adopted by the payment during the year ending
Lok Sabha, ara reproduced below— the 3lst day of March, 1966, in
Ed.] respect of ‘Botanica] Survey’.”

DEMAND No. 20—Z0OLOGICAL SURVEY

DemMAND No. 15—MINISTRY OF
EbucaTiON

“That a sum not exceeding
Rs, 76,05,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Ministry of Educa-
tion.”.”

DeMAND No. 16—EpucaTioNn

“That a sum not exceeding
"Rs. 37,25,87,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day to March, 1966, in
respect of ‘Education’.”

DeEMAND No. 17—ARCHAEOLOGY

“That a =um not exceeding
Rs, 1,01,63,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
‘the 31st day of March, 1966, in
respect of ‘Archaeology.’.”

Demanp No, 18—SurveEy OF INDIA

“That a cum not exceeding
Rs. 3,58,82,000 be granted to the
President to complete the sum
mnecessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in

respect of ‘Survey of India’”

“That a sum not exceeding
Rs. 24,19,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966 in
respect of ‘Zoological Survey'.”

DeEMAND No.
EXPENDITURE OF THE MINISTRY OF
EpucaTioN

“That a wum not exceeding
Rs. 8,97,49,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966 in
respect of ‘Other Revenue Expen-
diture of the Ministry of Educa-
tion.".”

Demanp No. 118—Carprrar. OuTLAy oFf

THE MINISTRY OF EDUCATION

“That a sum not exceeding
Rs. 5,04,62,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966 in
respect of ‘Capital Outlay of the

’”

Ministry of Education.’”

1412 hrs,

MiNisTry oF HoME Arratrs

Mr. Deputy-Speaker: The Houe<e
will now take up discussion and vot-
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